
M ~GHA 5, t 906 (SA Ktf) Written A"swers SO 

Railway Wor!;~~ap at Tial!taria 

299. SHRI ANANDA PATHAK: 
Will the .Minister of PL<\N'RING be 
pleased t() state whetl,er the PlaRaing 
COl11rnis§iol1 has givei'l clearallce t() 

modernise and expand the Railway Work. 
shoJ) at TiBdharia ia the district of 
Darjeding , 

THE MINISTER OF ST ATE IN THB 
MINISTRY OF PLANNING (SHRI 
K.R .. NARAYANI\N~ : The Planniag 
Commission"s dearaftce is not I'CQuiced 
for suck schemes. 

[TranS'1atioll' 

Measures to increase ~i-ot1oction a.a 
Improve QnaU~ of Coal 

306. SHRI MANVENDRA SINGH: 
Wfll the Minister of STEEL, MINES 
AND CO A L be plea~ed to state: 

(a) whether tlle Coal India Ltd . ., a. 
GoverDmellt C()3.J Authority, bas takeR 
certain measures to Hlcrease coat pro .. 
duc!ion and to improve iti Quality ~ and 

(b) if so, tbe details thereof! 

THE MINISTER OF STEEL, M[NES 
AND COAL (SHRI VA SA NT SATHE) : 
(a) Yes, Sic. 

(b) Several steps have been tak.en to 
iftcrease coal production. These steps 
include improving inrrastructural faci
Sities ; sanctioning of new mines, improv .. 
illg the prodtlctlvity of mea and 
mach. i nery, expediting land acquisition 
for co~l mining purposes and coritrolliOJ 
a bsea&ceism. 

On tbe quality front, severel measures 
have been taken for improving the quality 
of coal s1Jpplies. Tbese include : 

(I) Setting up of an iDdependent 
quality control organisation in 
each coal company" 

(Z) 

(3 ) 

(4) 

Installation of more coal haRclliDi 
plants with provj~ion f9r sizio,S 
.and sereening. of coal .herever 
required, 

Breaking up of over sized coa\ 
and ~egregatioB of extraneous 
material by manual means, where 
CHP's do Gat exist. 

Introduction of a c1alfse in the 
a~reemeDt with majar CODSlImerS 

providing for joint sampling and 
paymen.t Oil that basis; and 

( 5) The Coal C()ntroller as an 
independent authority bas been 
g1ven the powers to determiIle the 
grades of coal seems in tbe mines 
as also of the coa.l supplied to 
-consumers and for these purposes 
to take samples and arrange for 
the testiBg of coal suo-motu or 
it any compla.int is made ift this 
regard by any consumers. The 
Coat Controller"s decisioJl iJl the 
matter shall be final. 

Supply of Coal to Iadastty at 'Low 
Rates 

301. SHRI HAFIZ MOHAf\{MAD 
SIDDIQ: WHI the Minister of STEEL, 
MINES AND COAL be pleased to 
state : 

(a) whether the rates of coal arc 
e~orb,tant in Moradabad; and 

(b) whether Government propose to 
ensure adequate coal supply in that 
area at the Domtal rate! 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE) 
<a> No, Sir. 

(b) Coal is moved to the linked con
sumers in Moradabad as well as in the 
other pal'ts of tile COttntry from the 
coltieries by rail. The shortfall in rail 
movement is made good by movement 
by road. As regards price, Government 
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& pit bead prices. The consumer9 s 
price of 'coal varies from place to place 
depending Oft the cost and mode of 
transportation, varying rates- of royalLy 
and other stat1.1tory charges. 

(English} 

Seizure or Sr i Lanka Botlt 

302. SHRI SHARAD DIGHE: Win 
tne Minister or DEFENCE be pleased to 
state: 

( a) whether any inquiry has been 
made after the heavily armed Sri Lankan 
boat was seized on t 1 January, 1985 
when it intruded into India's territorial 
waters aDd fired on Indian fishermen off' 
Rameswaram, and was taken to Pamban; 
and 

(b) if so, the outcome or the in
fluiry CZ 

THE MINISTER OF DEFENCE 
(SHRI p.V. NARASIMHA RAO): (a) 

and (b). All aspects of the intrusion are 
beiDg considered. 

Implementation of Polavaram Project 
Dming Seventh Plan 

303. SHRI C.H. 5RIHARI RAO : 
Will the Minister of PLANNING be 
pleased to state: 

(a) the major irrigation projects 
included in the Seventh Plan; 

(b) .... hether Polavaram Project is 
one of the projects igcluded ja the 
Seventh Plan; and 

(c) if so-, what is the position of im
plementation of Polavaram Project? .. 

THE MINISTER OF STATE IN THE 
MINISTRY ~F PLANNING (SHRI 
g.R. NARAYANAN): (a) to (c). The 
Seventh Five Year Plan of the States 
including Andbra Pradesh bas not so 
far been finaJised~ 

Spedal Scheme for Backw8l"d Hilly 
Areas of Manipur 

304. PROF. MECJIN LUNG K~M .. 
SON: Will the Minister of PLANNING 
be pJeased to state : 

(a) whetber there is any provjsion 
for. special scheme ander the Planning 
for the backward hilly areas of Manipur; 
and 

(b) if so" the scheme being d~awn 
np, and the specifi-c areas to be given 
priority and the tQta} areas to be 
(;overed ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF. PLANNING (SHRI 
K.R. NARAYANAN) : (a) and (b) 
In Manipur, the programmes under the 
tribal sub-Plan are being implemented 
in all the five hiJJ districts of Senapati, 
Churachandpur, UkhruJ. Tarnengiong .. 
and Chan del. An outlay of Rs. 98.07 
crores has been provlded from the State 
Plan and Rs. 18.24 crores from Special 
Central Assistance onder the Tribal sub
Plan in the Sixth Five Year Plan. The 
Tribal sUb-Plan aims at area develop
ment as well as economic a~sistance to 

tribal famiJies to enable them to cross 
the poverty-line. 

2. The State GO't'ernrnent has under 
consideJation special development pro
grammes for extremely backVtard areas 
i.8. Vangai Range in Cburachandpur 
district, Molcham' area bordering Burma 
in Challdel Distnct, and Tousem Block 
in Tamenglong District. 

RecruitmelJt of Manipur Youths to 
Defence forces 

305. SHRI N. TOMBI SINGH: 
Will the Minister of DEFENCE be 
pleased to state ;' 

(a) whether Government are taking 
steps to recrUIt Manip.ur youths to the 
defence forces; 

(b) whether special ralliesjmelas are 
organised in thi6 bebalf; 




